IN THE NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI, COURT -1II

Item No. 316
(IB)- 418(ND)18
IA/3150/2020 & IA/3770/2020 & IA/3983/2020 & IA/2961/2020

IA/4311/2020
IN THE MATTER OF:
M/s. Alloys & Metals (INDIA) ...Applicant/Petitioner
Versus
M/s. Hindustan Paper Corporation Ltd. ...Respondent

SECTION : 9 of IBC Code, 2016

Order Delivered on 21.10.2020

CORAM:
CH. MOHD. SHARIEF TARIQ SHRI L.N. GUPTA,
HON’BLE MEMBER (J) HON’BLE MEMBER (T)

PRESENT: Mr. Rajesh Raina for R-1 & R-2, Mr. Vivek Sibal and Mr.
Rakul Sharma for Liquidator, Mr. Kuldeep Verma for Liquidator, Mr. PS
Singh for Union of India, Mr. Colin Gonsalves and Mr. Siddharth Seem
for Applicants, Mr. Ravi Prakash and Ms. Bani Dikshit for Heavy
Industries, Mr. Hemant Kumar Kakati for Applicant, Mr. Pranay
Aggarwal and Mr. Dhnupad Das and Mr. Sarthak Gupta for R-5 & R-7,
Mr. Anand Verma and Mr. Dhairya Madan for Applicant

ORDER

Renotify this case on 06.11.2020.

"
(T:ssﬁlﬁ

(Court Officer)



